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MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(Department of Agriculture, Co-operation and Farmers Welfare)
NOTIFICATION

New Delhi. the 6th October, 2017

8.0, 3304(E).—In exercise of the powers conferred by sub-clause (ii) of clause (e) of section 3 of the
Insecticides Act, 1968 (46 of 1968), the Central Government, after consultation with the Central Insecticide
Board, hereby includes the following substances in the Schedule to the said Act, namely:—

In the said Act, in the Schedule, after the existing entries. the following entries shall be inserted,

namely:—

“ Common Name

Dimethenamid-p

Tri-basic copper sulphate

Cyclaniliprole

Florpyauxiten-benzyl

4,5-dichloro-2-n-octyl-3-(2H)-
isothiazolone(DCOIT)

Simeconazole

Pydiflumetofen

Phosphonic acid OR Potassium

Phosphonate( mixture of Mono -

Potassium and Di Potassium
Salts of Phosphonic Acid)

3-iodo-2-propynyl
Butylcarbamate (IPBC)

Mefentrifluconazole

e e e e T S [

CAS/CAS RN No.

163515-14-8

1344-73-6

1031756-98-5

043832-81-3(RN)

64359-81-5

149508-90-7

1228284-64-7

(13977-65-6):(13492-2-

-7} and (13598-36-2)

55406-53-6

1417782-03-6

[UPAC! Chemical Abstract Name

(8)-2-chloro-N-{2,4-dimethyl-3-thieny!}-N-{2-
methoxy-1-methylethy|}acetamide

Copper (1) hydroxide sulphate

2,3~ dibromo-4-chloro-1-(3- chloro-2-pyridyl)-
6-[ {{IRS)-1-cyclopropylethyltcarbamoyl]
pyrazole-3-carboxanilide

4-amino-3-chloro-6-[4-chioro-2-fluro-

3-methoxyphenyl]-3-fluro-2-pyridine carboxylic
acid

4,5-dichloro-2-n-octyl-3-(2H)-isothiazolone

{RS}-2-[4-fluorophenyl)-1-[1H-1.2.4-triazol-1-
¥i-3-[trimethyIsily [ [propan-2-ol

3-[difluromethyl]-N-methoxy-methyl-Nj 1-
methyl-2-{2.4.6-tricholoropheny |t ethyvij- 1H-
pyrazole-4-carboxamide

i. Potassium hydrogen phosphonate

i Dipotassium phosbhonate IUPAC-
Potassium hydrogen phosphonate

3-iodoprop-2-ynylbutylcarbamate(IPBC)/3-
iodo-2-propyn-1-yl N-butylcarbamate

(2RS)-2-[4-(4-chlorophenoxy)-u, , a-trifluoro-

- 7Mﬂﬁ*ﬂ+“*ﬁ;¢‘tﬁﬁlﬂkﬁf)pmpan%u:"*m

[4-(4-chlorophenoxy)-2-(trifluromethyl)phenyl]-
a-methyl-1H-1.2 4-triazole- | -ethanol
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Bis(1-hydroxy-2(1H)- 13463-41-7

pyridinethionato-0,5)-{T-4)zinc
(ZPT) also known as -Zinc

pyrithione

13.1.3b.zinc bis (2-thiolpyridine-N-oxide)”.

[F. No. 13035 19 2015-PP-1]
ASHWAN]I KUMAR. . Secy.

Note : The Principal notification was published in the Gazette of India. Extraordinary, Part ll. Section 3,
Sub-section (i) vide number G.S.R 9(E). dated the 9™ January,1974 and subsequently amended vide
the following —
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G.S.R. 823(E), dated the 28" September.1976.
G.S.R. 200(E), dated the 29™ March,1978,
G.S.R. 574(E). dated the 6™ October,1979,
G.S.R. 32(E), dated the 12" February,1980,
G.S.R. 501(E). dated the 17" July,1982,
G.S.R. S00(E). dated the 18" June.1985.
G.S.R. 839(E). dated the 14™ November, 1983,
G.S.R. 31(E). dated the t5™ January.1987,
G.S.R. STI{E). dated the 22" May.1987.
G.S.R. 858(F), dated the 12™ August. 1988.
G.S.R. I3(E), dated the 5™ January. 1990. -
G.S.R. 987(E), dated the 20™ December, 1990,
G.S.R. 576(E), dated the 26™ August,1993,
G.S.R. 577(E), dated the 26™ August, 1993,
G.S.R. 730(E), dated the 30™ October,1993,
G.S.R. 1((E), dated the 3" January,1996,
G.S.R. 538(E). dated the 21* November, 1996,
G.S.R. 621(E), dated the 27" October,1997,
G.S.R. 224(E), dated the 26™ March,1999.
G.S.R. 672(E). dated the 28™ Septeriiber.1999.
G.S.R. 868(E), dated the 15" November,2000,
G.S.R. 69(E), dated the 5" February.2001,

G RTEI B, dated the T3 March, 2001, "~ '~~~ 7T T

G.S.R.291(E). dated the 19" April.2002,
G.S.R. 772(E), da ted the 18" November,2002,
G.S.R. 523(E), dated the 3" July,2003,

G.S.R. 378(E), dated the 24™ June,2004,
G.S.R. 744(E), dated the 16™ November,2004,
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G.SR. 198(E). dated the 31* March,2005,
G.S.R. 651(E), dated the 31% October.2005,
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G.S.R. 51(E), dated the 6™ February, 2006,
G.S.R. 683(E), dated the 31* October, 2006,

G.S.R. 631(E), dated the 28" September, 2007, - - - - R
G.S.R. 650(E),dated the [1® September, 2008,
G.S.R. 799(E).dated the 19" November. 2008,

G.S.R. 384(E).dated the 4™ June. 2009,

G.S.R. 5(E).dated the 5™ January., 2010,

G.S.R. 316(E).dated the 13" April, 2010,

G.S.R. 764(E).dated the 15™ September, 2010,

G.S.R. 400(E), dated the 25" May. 2011,

G.S.R. 908(E). dated the 29" December, 2011,

G.S.R. 380(E), dated the 24™ May, 2012,

G.S.R. 111(E), dated the 20" February, 2013,

G.S.R. 446(E), dated the 28" June, 2013,

G.S.R. 313(E), dated the 6™ May, 2014,

G.S.R. 790(E). dated the 1 1™ November, 2014 and

S.0. 3385(E). dated 27" October, 2016.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi- 110064

and Published by the Controller of Publications, Delhi-110054.

s



